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FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
CONCORD BUILDWELL PRIVATE LIMITED

RELEVANT PARTICULARS

1. |Name of corporate debtor CONCORD BUILDWELL PRIVATE LIMITED
2. |Date of incorporation of corporate|19/10/2004
debtor
3. |Authority under which corporate debtor |Registrar of Companies- ROC Delhi
is incorporated / registered
4. |Corporate Identity No. /I—Limited|U45201DL2004PTC130093
debtor
5. |Address of the registered office and|Regd. Office as per MCA Master data: D-109,
principal office (if any) of corporate|Pocket D, Mayur Vihar, Phase II, East Delhi, Delhi,
debtor India, 110091
Other Office as per NCLT order: 224, Second Floor,
Somdatt Chamber 9, Bhikaji Cama Place, New Delhi
110066
6. |Insolvency commencement date in[18 March 2025 (Copy of order received on 26 May
respect of corporate debtor 2025)
7. |Estimated date of closure ofinsolvency |14 September 2025 (180" day calculated from
resolution process insolvency commencement date i.e. from 18 March
2025)
8. |Name and registration number of the|Name: Sapan Mohan Garg
insolvency professional acting as|IBBI Reg. No.:
interim resolution professional IBBI/IPA-002/IP-N00315/2017-2018/10903
9. |Address and e-mail of the interim|Address: D-54, First Floor, Defence Colony, New
resolution professional, as registered|Delhi 110024
with the Board Email: sapan10@yahoo.com
10. |Address and e-mail to be used for|Address: C- 621, 6! Floor, Tower C, IThum, Plot
correspondence with the interim|No. A-40, Sector 62, Noida, UP - 201301
resolution professional Email id: cirp.concordbuildwell@gmail.com
11. |Last date for submission of claims 09 June 2025 (14 days calculated from 26 May 2025)
12. |[Classes of creditors, if any, under|Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional
13. |Names of Insolvency Professionals|Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. |[(a) Relevant Forms and Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized Physical Address: Not Applicable
representatives are available at:

Date: 27 May 2025
Place: New Delhi

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench-Il has ordered
the commencement of a corporate insolvency resolution process of the CONCORD BUILDWELL
PRIVATE LIMITED on 18 March 2025 (A copy of order has been received vide email on 26 May
2025).
The creditors of CONCORD BUILDWELL PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 09 June 2025 (14 days from 26 May 2025) to the interim
resolution professional at the address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13toactas authorised representative of the class [specify class]in Form CA. —NotApplicable
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Sapan Mohan Garg

Interim Resolution Professional

In the matter of Concord Buildwell Private Limited

IBBI Regn. No.: IBBI/IPA/-002/IP-N00315/2017-18/10903

D=

Registered Address and email id with IBBI

54, 1st Floor, Defence Colony, New Delhi - 110024
Email Id: sapan10@yahoo.com ;

AFA valid up to 31-Dec-2025

Address and e-mail to be used for correspondence: C- 621, 6th Floor,

Tower C, IThum, Plot No. A-40, Sector 62, Noida, UP - 201301

Email id: cirp.concordbuildwell@gmail.com

https://mail.google.com/mail/u/7 /#inbox/QgrcJHrhxBGcw TfWQgmDbTmkdfCjgLtXFQv?projector=1&messagePartld=0.1
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B L) JIvAN SMALL FINANCE BANK

Regional Office:- GMTT Building
Plot No. D-7, Sector-3 Noida (UP)
Branches at: Dausa (Rajasthan)

WITHDRAWAL

E-AUCTION/ SALE NOTICE

This has reference to the E-Auction Sale
Notice published on 22.04.2025 in Financial
Express & Jansatta, E-Auction scheduled
on 28.05.2025. In this regard, the Bank has
WITHDRAWN the auction sale of Plot No. L-
632, Khasra No. 2088, Shikshak Colony,
Gupteshwar Road, Dausa, Rajasthan in
Account of Mamlesh Kanwar W/o Dashrath
Singh Rajput & Dashrath Singh Rajput S/o
Sedu Singh Rajput. The public in general is
informed accordingly.

The terms & conditions for the rest properties
willremain the same as earlier.

Date: 28.05.2025

Place: Noida Authorised Officer

{ T BWIERTT ORT ITERH) 0VL of India Undertaking)
ICVEE AR B L m o cponsored by: Punjab Mational Bank
REGIONAL OFFICE: GURGAON
Pargati Bhawan, Plot No. 36P, Sector-44, Gurgaon- 122002
ADVERTISEMENT FOR NEW PREMISES

Sarva Haryana Gramin Bank inviles proposal for new premise on LeasaiRent for is Branch.
Interested person{s)pariyies} having swiable commerciad placeipremises may submit iheir
proposal with full detaits with copy of technical and financial bd in separate arvelope after that
keap both in thind envelope marked as "Proposal for Bank Premizes" fo the Regional
Office, Gurgaon. Al proposals must reach fo the Reponal Office, Gurgaon by 05.00 PM on
or before 11.06.2025. Bank resenes its Aght 1o reject any or all the proposals without cling
any raason. Corrections/Corrigandum, ifary, will be placed on Bank webdsite onfy.

Sarva Haryana Gramin Bank

Sl |Marme District | Required Area Proposal to be sent to
Mo |of Place in 5q. Ft. Regional Office
1. |Hayatpur | Gurgaon | 800-1200 5g.Ft. (+-5%) | The Regional Manager,

Sarva Haryana Gramin Bank, Regional Office; Gurgaon, Plot No. 36F Secior 44,
Insttutional Ares, Gurgaon-122002, Mobile: 97113-9000€, 30112-77810

REGIONAL MANAGER

PHYSICAL POSSESSION NOTICE

1CcICI Bank

of receipt of the said Notice.

Branch Office: (CICI Bank Limited Shal Tower Plot Ne-23, Mew Rohtak Bood
Karol Bagh New Delhi- 110005

The Authorised ICICI Bank Officer under the Securitisotion, Reconstruction of Finoncial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of the powers conferred under section 13{12)
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demaond Notices to the
barrower(s) mentioned below, to repay the amount mentioned in the Motice within 60 days from the date

Having failed to repay the amount,
undersigned has taken possession of the property described below, by exercising powers conferred on
himfer under Section 13(4) of the said Act read with Bule 8 of the said rules on the below-mentioned dates.
The borrower in particular and the public in general are hereby cautioned not to deal with the property. Any

the Notice is issued to the borrower and the public in general that the

NORTHERN RAILWAY

Corrigendum
Reference: MIT published on date:
14.05.2025
Motice of e-Auchion for leasing of parced
gpace of B1 SLR compartments in LHB
trains from wanous siaficns owver Dealhd
Ciwision which s schaduled o be held {al
IREPS portal) durng 22052025 1o
11.06.2025 which was published In
varous English & Hindi newspapers on
14.05.2025 is hereby withdrawn (dus o
adminisirative reasons). 15B0/2025

SERVING CUSTOMERS WITH A SMILE

UMMEED HOUSING FINANCE PVT. LTD
Registered office at : Unit 2009-14, 20th Floor, Tower — 2, Magnum

>

EX Global Park Golf Course Extension Road, Sect-58, Gurugram
o (Haryana)-122002
CIN: U64990HR2016PTC057984

LM

APPENDIX IV [See rule 8(1)] POSSESSION NOTICE

Summons For Publication
Summons For Settlement of Isues (0.5.rr.1,5.)
Before the Commercial Court at Kasna,
Court No. 1, Gautam Budh Nagar
Misc. Civil Case No. 187/2023
0S No. 698 of 2019

Canara Bank, 25-26, IlI-N, Nehru Place, Ambedkar
Road, Ghaziabad.

...... PLAINTIFF Bank

VERSUS
1. Shri Arun Garg S/o Shri Kishore Kumar, R/o
Second -C-178/B, Nehru Nagar, Ghaziabad, U.P.
..... DEFENDANTS

Whereas Canara Bank filed an application under
Order 9 Rule 9 R/W Section 151 CPC. You are
hereby summoned to appear in this Court in person,
or by a pleader duly instructed, and able to answer all
material questions relating to the application, or who
shall be accompanied by some person able to
answer all such questions, on the 05.08.2025, at 10
O'clock in the Court, to answer the claim; and further
you are hereby directed to file on that day a reply of
your defense.
Take notice that, in default of your appearance on the
day before mentioned, the application will be heard
and determined in your absence.
Given under my hand and the seal of the Court, this

Whereas, the undersigned being the authorized officer of the UMMEED HOUSING FINANCE
PVT. LTD under the “Securitization and Reconstruction of Financial Assets and Enforcement
of Security interest (Act, 2002(54 of 2002) and in exercise of powers conferred under section
13(12) read with [rule 3] of the security interest (Enforcement) Rules, 2002, issued demand
notices to the Borrower/s as details herein under,calling upon the respective Borrowersto
repay the amount mentioned in the notice with all costs ,charges and expenses till actual date
of payment within 60 days from the date of the receipt of the said notice.

The said Borrower/Co-borrower/Guarantor/Mortgagor having failed to repay the amount,
notice is hereby given to the borrower//Co-borrower/Guarantor/Mortgagor and the public
in general that the undersigned has taken Symbolic Possession of the property described
herein below in exercise the powers conferred on him under sub-section (4) of section 13
of the said act read with rule 8 of the security interest Enforcement Rules, 2002 on this date.
The Borrower/Co-borrower/Guarantor/Mortgagor in particular and the public in general is
hereby cautioned not to deal with the property and dealings with the property will be subject
to the charge of the UMMEED HOUSING FINANCE PVT. LTD.For the amount specified therein
with further interest, costs and Chagares from respective dates thereon until full payment.
The Borrower’s attention is invited to provision of sub section (8) of Section 13 of the Act, in
respect of time available, to redeem the secured assets.

Details of the Borrowers, Co-borrowers and Guarantors, Securities, Outstanding Dues,
Demand Notice sent under Section 13(2) and Amount claimed thereunder and Date of
Possession is given as under:

& M.K. EXIM (INDIA) LIMITED

Regd. Office; G-1/150, Garment Zone, EP.LP, Sitapura, Tonk Road, Jaipur -302022
CIN NC.; LE3040R010082PLCO07 111
Ermail:mkeximi@mkexim.com, websia: www.mkexim.com, TEL. NO. (141-3837501

EXTRACT OF THE STANDALONE AUDITED FINANCIAL RESULTS
FOR THE QUARTER AND FINANCIAL YEAR ENDED 315T MARCH, 2025

Name And Address Of The Borrower, Co Borrower | Demand Notice Symbolic
Guarantor Loan Account No. And Loan Amount Date Possession Date
1) Paramjeet S/0 Khajan Singh (Borrower) 12-MAR-2025 | 27-MAY-2025
% whah_endsri WI/]oSI;reFr{n ,letiti(:obBorrowe;) Amount Due In Rs.
ajan oingh 5/0 hajpal (f,0-borrower Rs.955,696/-(Rupees Nine Lacs
4) Sagar S/o Premjeet (Co-Borrower) Fifty-Five Tt{o(usa?ld Six Hundred

All Above Residing At- House No. 233, Mahu Pati,
Deeghot (135), Palwal, Haryana-121105

Loan Agreement Date-08-02-2024 13-Mar-2025
Loan Amt. Rs.1100,000/-

Ninety Six Only)As On 12-Mar-2025
+ Further Interest And Other

(A= in Lakhs)
Particulars Qumarter | Quarter | Quarber Yaar Yaar
Enified Ended Ended | Endad | Endoed
[ 31.03.2025) 30012, 2024) 31.03.2024(31.03. 202513103 2024
. | Buited_|Un-audited] Ausited | Aucied | Audied
Tl Income from Operstions ______| 279734 | 243253 | 115658 | 484063 | 843313 |
hwed Profil{Loess) for the pancd [Bedora lax, | 52213 4157 42428 | 28088 | H06IET
Excsphonal andior Exfraandmary e
hed Profid{Lioss) for the penod Before tax. | 522,13 T41 67 42426 | 246088 | H06IET
|ieer Exoipiorsd and'or Exiracrdinany Rems) |
Hed Profie!iLoss] for the panod after bz -jartef' 24T H6 556 67 050 | TTERT | I534ED
Excephional andior Exlraandnary ilems) |
Talgl comprhensive incoms for the period | 347 95 ShE.BT | 30640 | TRORTY | 15310
|eampeisg pralil  (hess) Tor the padod {afar |
tax) and other comprehansive intoms
[=fler fax)]
Equity Share Capital ARG, rd | 403673 | 4038 05 | 403673 | 403673
Reserves (Excioding Revakaton Resare a3 I - - - 411122 | 1924.94
ghaw in the Batance 5hesl ol Fredous Year) |
Eaming Per Shara (of face value Rs. 1~ gech} |
[far condruing and disconlinued aperalions) :
Basiox 0Bg .38 0.76 4.k A.T6
Dilulizd [ &8 1.36 0.76 =46 £

DETAILS OF THE SECURED ASSET : All That Part And Parcel Of Residentail Plot Area
Measuring 7.58 (229 Sq. Yrds.) Out Of Khewat/Khata No 874/881 & Khasra No 335(1-2)
& Khasra No 336(3-9) Sitauted At Waka Deeghot, Tehsil Hodal, District -Palwal, Haryana.
Bounded As- East- Rakba Harkhayal West- Rakba Jaisingh & Kishor, North- Rakba Satbir
And Dilip, South- Rasta

NOTE:- 1. The s Audiled Slancalone Financal Resulls hinde bean revewed by the Audl Commdifes and
Approved by the Board of Diaciors of the Company &1 thelr Mesting hedd on Tuasday, 27t May, 2025 Thess
resulls nave boen audited by Satuary dudtors afthe Compary and have pxpressed an unguatified audit epinon
2. The e i8 an axfrac] al the defailsd formal of Francal Results [ed with e Sock Exchnges. under
Reguiation 3 ol SEBI | Listing Oblgations and Disclosare Requirements Regulation, 5015, The ful famsat of e
Standakina Finacial Resuls are availanle on thewebs e of Bomibery Siock Exchanga at hitp: v nesindia com

and alse an the Company's website & BEpowaw, miendm.oam, The S Gin alsd be actassed by scanning e
LR Code By Order of the Board
For MK. EXIM [INDIA) LTD.
gd-

Wanish Murlidhar Diakani

dealings with the property will be subject to charges of ICICI Bank Limited. - 20th day of May 2025. Munsirkn f Readel Date: 28.05.2025 Authorized Officer, Mr. Gaurav Tipathi Mobile- 9650055701 Place: Jaips S
! rﬁ; Bo fﬂﬁ'ﬁgﬂﬂi n . EE:EE;H gﬁin;c%fl E.i:? :; ?,t;':.l " ] ?ﬂ%&?cg‘p,gﬁmﬂ 2? N;:::;ne Commercial Court at Kasna, Court No. 1. Place: Gurugram, Haryana Ummeed Housing Finance Pvt. Ltd Date: 27.065.2025 BN OB 1124
Account Number 4 - Motice (Hs) Branch | Gautam Budh Nagar
1. |Umang Dhalll Utkarsh Agarwal! [Pvt. Plot No. 121, Khasra Mo, 726, Plot | December 21,2024 | Moradobod)|
TBMDEBOODOGSTI229/ Situated In Mouza Kazipura, 25 E#FEl!EE o I
ki SLLINE SR L s T — OCTAVIUS PLANTATIONS LIMITED
2. |Hoson Razol Irshad Hussain/  |Plot/ Gato Mo. 370/4, Situated At | April 102024 | Moradabad) . .
TEMDEOO0063ET 165/ Bhadaura, Tehsil And Distt. Moradobad | Rs. FORM A E, Registered Office: E-40/3,0khla Industrial Area Phase- I, New Delhi-110020
LBMDBO00006432113 Uttar Pradesh- 244001/ 23-May-25 188,124 | PUBLIC ANNOUNCEMENT % . Email: www.octaviusplantations.com | CIN: LE5910DL1384PLCO18466 | PAN-ARACR1502R
(Under Ragulation § of the Insolvency and Bankruptcy Board of India Octﬂ\uus EXTRACT OF AUDITED STANDALONE FINANCIAL RESULTS

The above-mentioned borrowersls)/guaorantors(s) isfare hereby issued o 30 day Motice to repay the amount,
glse the mortgoged properties will be sold after 30 days from the dote of publishing this Motice, as per the
provisions under Rules B ond 3 of Security Interest (Enforcement) Rules 2002.

ARG AT B 1

iinsalvancy Resalution Process for Corparate: Parsons) Reguiations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

FORTHE QUARTER & YEAR ENDED 313T MARCH 2025

CONCORD BUILDWELL PRIVATE LIMITED Amount in Lacs

Dote: May 28, 2025 Sincerely Authorised Officer, RELEVANT PARTICULARS
\ Place; Moradabod For ICIC| Bank Ltd. _/ 1 [Name of corporate dablar CONCORD BUILDWELL PRIVATE LIMITED Quarter | Quarter | Quarter Year Year
2. |Dale of incorporalion of corporale| 19702004 - 5. Particulars Ended Ended Ended Ended Ended
dabbar NO. 31.03.2025) 31.12.2024 | 31.03.2024 | 31.03.2025| 31.03.2024
3 |Authonty undar which corposale deblor | Registrer af Companies- ROC Delki i _ i v
i incorparatiad / regiglered Audited | Un-audited| Un-Audited| Audited | Audited
A |Corporale |gentity Mo, —bsited| UA5201DL2Z004PT 130093 _ :
Ligibibty-tdenlificaton Mo-of comiate 1 | Total income from operationzs 486,11 502 .45 1,128 B0 | 287558 | 2,445.14
dabbol :
P U BLIC N DTIC = 5 |Addresa of the reqistered office and|Regd, Office as per MCA Masler data: O-100, | 2 | Net Profit/ {Loss) for the period
ﬂ | Branch Office: ICICI Bank Ltd,, Plot No. 23, Shal Tower, 3rd Floor, New Rohtak iD= mog: iy, S Dorprie | Ptiell S MY Vot Fgs. Il et Dol b, (before tax, Exceptional and/or
'c.Ic, Baﬂk| Road, Kargl Bagh, New Delhi. 110005 dabbar &.hirmnu-uw W Extraordinary items) 25.24 31.63 61.45 95.26 195.56
The following borrawer(s) hasthave defaulted in the repoyment of principal and interest tewards the Lean ?:';,Eﬂ“ etiemiiar 5, Bhikaj Gana Place, Hew Laini} 3 | Net Profit / {Loss) for the period
f;;:l:t?rﬁes] nfu:lezfm n:-,lcm E!d::l nl-;;’h_e- L{rc;r}éi] r;n:'hgue h.e_en t:'.lﬂ 55#::: o5 Nnn-Ferfurn;nPg .ﬂ..s?eltf:h (M F'A:l.d g [T T e e g T ME?; hefore tax(after Exceptional and/ar
otice was issued to them under Section 13(2) of the Securitisotion and Re-construction of Finonciol Assets an RSB O CAMGEAG AR 025 ' _ r n i ; iR 1.4 -
Enforcement of Security Interest Act, 2002, ot their last known oddresses. However, it has not been served and are 7 Eazp:agcsalgzl thuan::l e U Ejaplan":uer L TR TR g | Exlraordinary items) 25.24 31.83 61.45 95.26 195,56
Hj_UF'-'fﬂ”-'hL"”Q natified by way of this Public Notice. e L o resciufion process Insoiwancy commencement date Le: from 18 March 4 | Net Profit / (Loss) for the pernod
5r. E.tume of tl-Eg B:.rﬁ::-.-er.-'l_gg- Description of Securad gu:etnf héqﬁcc sent! | WPA R [T e T ffr:; e after tax{after Exceptional and/or
Mo, > 58 utstanding as on d registratien m ] iGarg : . ,
i A?!Eﬁ’:fﬂurﬁiﬂéﬁ & A |:.|rE5n5 Assetio be enfonced Date of Notice ay insofvancy  professional acting  as| BB Reg. Mo Extraordinary items) 23.53 28.74 63.43 a7.01 178.08
f : : - arirn rag ot fagsianal BB A-D02P-H0031 5201 7-201 81 0903 :
L. | Jitendra Kumaor Yadaw Sushma  [Heuse Mo. C-15, Block C Meenakshipuram 05-05-2028f  |28/02/ ; L*':L:srs;iw;ﬂ j:nr:“aa:lf:ﬁ g ':'ﬁi-iér'u's's' D54, Evd Fioo:, Doferce. Calory, Tiawl 2 | Total Comprehensive Income for
‘;uduv."[rl:tlE- I'-.-'Ieenﬁr-t M;e&nk;h; Caolony Mowaona Rood, Meerut- 250001 Rs, 30,094,953 2025 resoiution professionl, Bs registered | Dalhi 110024 the peric;rj [ﬁi.'ll'r'lpl‘lﬁlr‘lﬂ PI‘:‘JﬂHﬂLﬂEE]
EEEIESEi.-' fll,":_'f'"“ DN e Rs. 1,78,169/- = 'ﬂ; e Hnal;d — Ems-apaéﬂ:ﬁfa;:"télmm T for the period (after tax) and other
- i ress and @-mai W used o U [ oor, g et m, Plot | T
TEMRTOOO06818262/ eidctos - vl e i | N A0, B et 52 Niwda, UP = 338 - Comprehensive Income (after tax) 24,11 28 60 63.16 B7.11 177.44
LEMRTO0006E39062 ___{resolution profassional Email id: cirp.concordbaildwalifgmallcom | 6 | Paid up Equity Share Capital
] | g ! ] b it - 11, [Last date for submesian of clairs M8 June 2025 {14 dave caloulated fram 36 May J2038)
& E:iEst{?EIthh?lwz R/t S;rh;m ;'Eflaf Thisg o mﬂrﬂdﬂ?ﬁﬂr:”;ﬁgl o) “?-03-3015 U}‘ﬁgg’ T2 [Classes of craeifore, § any, ndsr|Not Applleatie =1 (Face Value Rs 10/-) 300.0 300.0 300.0 300.0 300.0
b WL, f rihe - 5 : . pipall 5. claugs (b al - sub-saclion (BR) ol EETTE CR D e R L T T D ey S e T
EI 'ﬂizguhf?é} th;:::rrFrzﬂEcileaslh ¥ Eﬂ rrllaﬂrl:gr;' :;agﬁg;ﬁ;;ﬁﬁ;ﬂ;tpﬁd By | 245042400/ seclion 21, ascerisined by {ha inberim 7 | Eaming Per Share {of Rs 10/- each)
s ; L ' sufion profassia [ i i 2
Ale:- LBMRT00005262804 Situated At Revenue Village Roshonpur e T P Sasieano AR K01 AnDUElzan et &0 24 = 2.
Daurii, Pargano-douralo, Tehsil-Sardhana, idanlifiad b | me  AudhenEed .
District=-meerut, Uttor Prodesh 250001 E:F:__:_,rm"“ze ,_::{:m;lw E: ;T;“ Notes: | |
' 3. | Kunol Kaushik! Shivam Kaushik/ |Residental Fiat Built On Plot No.69, 07-05-2025 03/02/ 1 { Thres riarmes 'nr gach class) - : o e . 1) Tha ahlu-.le is an extract of the detailed format of result for Flnaxjmal }rs.-arlenﬂ.ad l'-.|1:ar_::h .31. 2025
House No.234, jattiwara, Uttar | Ground Floor, Khasra Mo.120, Sitauted At Rs. 2075 4 b g:ﬂmﬂ:g&:ﬂ I":':;-'!;:;'f:‘l“-ﬁ'::i’-g::_“h'l-ﬂ't-l"_'l':ffl'l;'l':"""-"""“"‘-""-‘5 filed with stock exchange under Regulation 33 of the SEBI (Listing Obligation and Disclosure
Pradesh Meerut- 250002/ Mansarovar Garden, Revenue Villoge- 21,07.940/- recrapunbalives are Svamibia it il A _ Requirements) Regulations 2015. The full format of the said results are available on the website
Ajc- LBMRTO0005225080 Mohkampur. Meerut, Uttar Pradesh- 250001 Notice is hereby given that the National Comgany Law Triounal, New el Bench-ll nas ardered of BSE Limited at www.bseindia.com as well as on the company's wehsile at
These steps are being taken for substituted service of Notice. The above borrowers andfor guarantor’s (os the commencemient of 8 corarete insolvency resolulion process of the COMCORD SUILDAWELL (www oclaviusplantations.com)
opplicable} isiore advised to moke the outstanding payment within 60 days from the date of publishing this PRIASTE LINTES o 6 Marck 2023 (g o grder b bt fecohed vida amal on 26 Moy Wi aettie: of the Bisnd
Motice. Else, further steps will be token os per the provisions of the Securitisation ond Re-construction of E'Il::a;md'h: e L So b o o Yy order o & Boar
1 T -1 F " . & 100 ) d i ELF Jre NeEneoy 20 bgran 1o suhmi
Financiol Assets and Enforcement of Security Interest Act, 2002, lhese claims. with proaf on o bafare DB June 2025 (14 days from 26 May 2025 ko thes mbesim For Octavius Plantations Limited

Ik‘l‘::l-_n::ﬁnse: Boy 28, 2025, Ploce; Bareilly Sincerely Authorised Officer, For ICICI Bank Ltd,

I{.‘:ﬂ.‘!"!'ll“l_ll'l”I"!":-'-E.":'\,'ﬁii,ll'i“r'l“l"ll!i'!lﬂ’!'!l’lﬁﬁﬁ.|'.IF!I'||i':'§-."|!"!IiU!';.ﬂiI"I$|:I_'!|'||r:,l"'\';-C:" 10

The financiel creditors she® submit thelr cleims with proof by electronic means aaly, All other
creditors mey subimit the claims with prood In persen. by postor by eleclroms maans;

A financial cradibor bedanging 1o a class, as lisked against the endry Mo 12, shall indicaba s choica
of autharised represantative (reem among (Be thnee irscheency prafessionals lisled sgainsleniny
Mo, 13 loact as authionised represemative of Ihe dass [spedify dass] in Form Ga. = Mol Agplicabla
Submission of false or misleading procds of claim shall sltract penalbas

(Sd/-)

Raj Kumar Jain
Whole Time Director
DIN : 03505168

Place: Delhi
Date: 27.05.2025

>
FPICK

FRICK INDIA LIMITED

CIN : L74899HR1962PLC002618
Registered Office: 21.5 KM, Main Mathura Road, Faridabad, 121003

Telephone No. 01292275691-94 Email: fod@frickmail.com Website: www.frickweb.com

STANDALONE AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31.03.2025
(Rs. in Lakhs)

&di-

Sapan Mohan Garyg

Interim Resolution Professional
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S- Pal'ticu|ar8 Quarter Ended Yeal' Ended Address and e-mail io hq used for :nmﬁpmﬂpﬂwj lz. B2, Bih FI'-“-;"'I.
No. 31/03/2025| 31/12/2024 | 31/03/2024 | 31/03/2025| 31/03/2024 Date: 27 May 2.32.5 Tovppe T, [Thism, ":'IEﬂ'I.nr:if:-l |I:‘j.4::::'r ﬂrsmfrgﬁmf;:iuép mzf;ﬁ: CONSOLIDATED AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31032025
(Audited) |(Unaudited)| (Audited) | (Audited) | (Audited) Place: New Defhi b el e (Rs. in Lakhs)
Revenue S. Particulars Quarter Ended __Year Ended
I Revenue from Operations 13,565.14 | 12,512.36 | 15,137.78 | 43,694.44 | 48,128.91 No. 31/03!2025 31/03{2025
Il | Otherincome 12963 | 24514 35614 | 1,068.15| 1,239.84 (Audited) (Audited)
[l | Totallncome (I+l) 13,694.77 | 12,757.50 | 15,493.92 | 44,762.59 | 49,368.75 Revenue
IV | Expenses [ Revenue from Operations 13,565.14 43,694.44
Costof Materials Consumed 759735 | 8118.09 | 9,853.73 | 2876551 | 32,654.48 FORM A Il | OtherIncome 129.63 1,068.15
Changes ininventories offinished goods, work-in-progress i HEM;;-:?;'& ﬂm::nnur;ﬁﬁﬂﬁg:suam o il | Totallncome (I+ll) 13,694.77 44,762.59
and Stock-ln-Tradg 1,263.79 588.04 | 1,043.08 577.95 980.88 (insolvency Resolition Process lor Comorate Persons) Requiations 201 ) IV | Expenses .
Employees Benefit Expenses 1,826.60 | 1,529.10 | 1,722.98 | 6,327.33| 5,989.70 SOR THE ATTENTION OF THE CREDITORS OF Cost of Materials Consumed 7,597.35 28,765.51
Finance Cost 78.63 70.00 95.84 264.21 32586 HONEY BUILDERS LIMITED Changesininventories of finished goods, work-in-progress and Stock-in-Trade 1,263.79 577.95
Depreciation & Amortisation Expense 113.49 96.27 71.49 33362 | 238.39 RELEVANT PARTICULARS Employees Benefit Expenses 1,826.60 6,327.33
Other expenses 122424 | 98642 | 1,282.06| 3,875.31| 3,886.73 T [Name of corporale debicr HONEY BUILDERS LIMITED Finance Cost - 78.63 264.21
Total Expenses (IV) 12,104.10 | 11,387.92 | 14,069.18 | 40,143.93 | 44,076.04 2 Dma; of incomoration of comerate | 1511172001 (D)?ﬁ;?:fgf:fés%\momsatlon Expense 1 ;;24212 ; g?ggf
xl .F;;:fllztxt:)e::;z:ax (|||-|V) 1,590.67 1,369.58 1,424.74 4,618.66 5,292.71 1 :;IE;IH“? Linder “:,;;-ﬂ :ururlm::lr Ragstrar of Companies- BOL Delk Total Expenses (|V) 12’10410 40’14393
E FEHLNDE |15 INCorpara ragrsearg i ioi -
a) Currenttax 1329 | a7851| 35427| 121500 133940 | || |Comporate icamuty Mo - bimied | [2E203DLZ00TLG 113154 vy | Eronitbetore share of(loss) ofa ot venture andtax l-I) LT 618,06
b) Deferred tax a5y | (57.99)| (1383 (7080)| (2291) Lty —ldersbostion—Ho—ef are of (loss) of ajoint venture (V) (18.10) (18.10)
, ' ' ' ' ' e e : VIl | Profit before tax (V+VI) 1,572.57 4,600.56
c) Income taxforearlier years (9.22) - (256.13) (9.22) | (256.13) B |Addess of [he registerd ofiice |Regd. Office as per MCA Master data: 0-100 Pockel| | | v | Tax Expenses
Total taxes (VI) 359.53 320.52 84.31 1,134.98 [ 1,060.36 {mnd ilrnuﬂmll offica (if - any) of I;'i Hﬂ'll_li:;':lr Witar, Prigse |, Easl Delbi, Delbi, inda, a) Currenttax 413.29 1215.00
H . COTROrERe decHor L] ) ’ )
VIl | Profit after tax for the period (V-VI) 1,231.14 | 1,049.06 | 1,340.43 | 3,483.68  4,232.35 P Cther Office a8 per NCLT order- 224, Secand Floor, b) Deferred tax (44.54) (70.80)
VIII | Other Comprehensive Income (net of taxes) Somdalt Chamber 9, Bhikay Cama Place, New Dl c) Income taxforearlier years (9.22) (9.22)
(A) (i) Items thatwill not be Reclassified to Profit or Loss: (3.69) (4.01) (16.03) (15.71) (16.03) e ema :-;“:ﬂﬂ e Total taxes (VII) 359 53 1,134.98
(ii) Income tax relating to items thatwill not be aatectof oporale caitr | 2025 AT RIS ey VIIl | Profitafter tax for the period (VII-VIII) 1,213.04 3,465.58
reclassified to Profit or Loss: 0.92 1.00 26.85 3.95 4.03 7 |Eslimaled dale of cdosure of |14 Seplember 2025 (180" day calculaied from | IX | Other Comprehensive Income (net of taxes)
(B) (i) Items thatwill be Reclassified to Profitor Loss: - - (5.74) - - iewatvency resolion process. | Inachricy cemmencament: dote, ey drom 1R Merch (A) (i) Items thatwill not be Reclassified to Profit or Loss: (3.69) (15.71)
(i) Income tax relating to items that will not be e o e b ﬁi‘é— T ey s (i) Income tax relating toitems that will not be reclassified to Profit or Loss: 0.92 3.95
reclassified to Profit or Loss: - - - - - the Insalvency professiansl ecing IB&I Feg. ha. ; (B) (i) Items that will be Reclassified to Profitor Loss: - -
Total Other Comprehensive Income (VIII) (2.77) (3.01) 5.08 (11.76) (12.00) s inbarinh resolufion professional | IBEINPA-DIZIP-NDO3 52017- 201840903 (ii) Income tax relating to items that will not be reclassified to Profit or Loss: - -
IX | Total Comprehensive Income for the period (VII+VIII) 1,228.37 | 1,046.05| 1,345.51 | 3,471.92| 4,220.35 rollB (ool okl o ol bt ol S el Total Other Comprehensive Income (IX) (2.77) (11.76)
X | OtherEquity 30,219.71 | 27,311.77 regger&: .M,thE TR Email: sapantd \ityahoo com | X | Total Comprehensive Income for the period (VIII+IX) 1,210.27 3,453.82
XI | Paid-up Equity Share Capital (Face value of Rs. 10/- each) 500.98 |  599.98 60.00|  599.98 60.00 0. |Addvass and e-mal 1o e Usad for | Address: G- 621, 6° Floar, Towar G, Thum, Pistho, || | X1 | OtherEquity 30,201.61
. corespondence wilth 1he inderim | A-40, Sector 62, Moida, UP — 2013M XIl | Paid-up Equity Share Capital (Face value of Rs. 10/- each) 599.98 599.98
Eamnings Per Share (EPS) (Rs./ Share) resolution professicnal Ernail it cirp honeybuildersgigmail com - -
: : : il : s YRy - : Earnings Per Share (EPS) (Rs./ Share)
a) Basic EPS-Notannualised 20.52 17.49 22.34 58.06 70.54 11, |Last date for submission of claims |09 June 2025 (14 days calculated Ifom 26 May 2025) Basic EPS - Not lised 20.22 5776
b) Diluted EPS-Notannualised 2052 1749 2234|  5806| 7054 | |[T%  [Clsses of cediiors. € any. under| ol Apsiiatic g; Duted EPS - Netannalised 2099 576
lehimse (b)) Ol sub-sechan | [ = . .
Notes : teection 21, ascertained by the
1 The above results were reviewed by the Audit Committee and have been approved and taken on record by the Board of Directors atits o PV TSN OFY professional : , Notes: _ _ _ _ .
respective meetings held on 27.05.2025 and a limited review of the same have been carried out by the statutory auditors of the 3. |Memes of ingoiwancy | Mat Applicable 1 Theaboveresults werereviewed by the Audit Committee and have been approved and taken on record by the Board of Directors atits
company. 'L'ﬁﬁ‘iﬂf'g ﬁ:gﬁ“jj" E_j respective meetings held on 27.05.2025 and a limited review of the same have been carried out by the statutory auditors of the
2 The Company is primarily engaged in the business of manufacture, supply and execution of Industrial Refrigeration and Air itk Sile ._-ﬁ-._ﬁég sl company. o . . . . . _ .
conditioning systems. As the basic nature of these activities is governed by the same set of risks and returns, therefore, has only __ lforeachciassy = o . 2 The Company is primarily engaged in the business of manufacture, supply and execution of Industrial Refrigeration and Air
one reportable segmentin according to INDAS 108 "Operating Segments". t4. li&] RelavantFomms and Wiab Bnik: helpe:iibal gav. infenhomesdownioeds conditioning systems. Ag the basjc nature of these activitigs is governed by the same set of risks and returns, therefore, has only
3 The shareholders on 17th September 2024 through postal ballot has approved the increase in authorised share capital of the -i:::mii':l':ﬁim Ot e || _?_Ee reﬁortibllz Segmeqt;?hagcorfmgbto|2‘(|§)2/'A\fstr1]08 "?}Peraimlgbsig?"ﬁnts"- e rorised <h .
company from X 300.00 lakhs (divided into 30,00,000 nos. equity shares of T 10 each to ?_2,(}00:00 lakhs divided into 2,90,00,090 Nvoiica Is haieby Givan st ths Nalina Company Law Tbural. lew Dali BendlR hab crdared Core; sa r?re}r gm t;r% gg b sepd?mde%r 0 Orglé% ’ Eg: ae gt oShaz;ZSagfp;o;/g eacﬁ tlcr;%reza(s)g 0|n0 ngjakﬁgsde_: 'dse da'rr?t ;azp(l) 8\ 0% 008
nos. equity shares of X 10 each) and also approved the issue of bonus shares by way of capitalisation of General Reserve in the ratio {he commencemant of 8 comarate ir,;.:mni £y resciution process of the HONEY BUILDERS pany . (divided i U, 10S. equity 4000 Ivided | 00, 00,00
9:1. Accordingly on 4th October 2024, the Board of Directors of the company had allotted 53,99,775 nos. equity shares having face LIMITED on 18 March 2025 {Acopy of arder has been received vide smai on 26 May 2025). nos. equity shares of ¥ 10 each) and also approved the issue of bonus shares by way of capitalisation of General Reserve in the ratio
value of ¥ 10 each against 5,99,975 nos. of total equity shares existing as fully paid up in the Company and post issue, the issued, ;En'frﬂlfﬁfﬁm%”g ﬁl'fr:lél:'fﬁﬁll'ﬂ' L%E;ﬁlﬂﬁﬂrﬁr}fmﬂw o :g htgi;":ﬁll:ﬁglﬂrﬂe';‘;ﬁ_m: 9:1. Accordingly on 4th October 2024, the Board of Directors of the company had allotted 53,99,775 nos. equity shares having face
subscribed and paid up share capital of the Company ¥ 599.98 lakhs (divided into 59,99, 750 nos. equity Shares of ¥ 10 each). professional at the eddress mentoned sgainstentry Nao. 10 value of X 10 each against 5,99,975 nos. of total equity shares existing as fully paid up in the Company and post issue, the issued,
4 The Board of Directors have recommended a dividend of viz. Rs.0.40/-per share (Previous Year Rs. 4.00 per share i.e. 40% of face The financial craditors shall submit thiair claims with proof by slectronic maans. only, All other subscribed and paid up share capital of the Company ¥ 599.98 lakhs (divided into 59,99,750 nos. equity Shares of ¥ 10 each).
value) subject to the approval of shareholdersin the ensuing annual general meeting. J_:}:f;f;ﬁ’;’;‘ﬁfﬁg:‘g:__‘:ﬁg':‘s;;'l: :::;E;ﬂ'”ﬂﬁ’ﬁ%‘amﬁ ELI*.Jrﬂszn:rﬁjzfﬁme hchiobs 4 The Board of Directors have recommended a dividend of viz. Rs.0.40/-per share (Previous Year Rs. 4.00 per share i.e. 40% of face
5 During the quarter, Frick India Limited (FIL) has entered into joint venture agreement with M/s Mayekawa Mfg. Co. Ltd., Japan of sutharised representalive from amaong the thed insoheency professionals listed against entry value) subject to the approval of shareholdersin the ensuing annual general meeting.
(Mayekawa) on January 13, 2025 and incorporated a new company Mycom-FIL India Private Limited (a joint Venture entity) (JV No12 o actas authorised representative of the class [specify cass|in Form CA - NotApplicatie | 15 During the quarter, Frick India Limited (FIL) has entered into joint venture agreement with M/s Mayekawa Mfg. Co. Ltd., Japan
Company) on 27th February 2025. As on 31st March 2025 the total paid equity share capital of JV company is Rs1,000.00 lakhs, in Submission of false or misleading proofs of dlaim shall altract peralies (Mayekawa) on January 13, 2025 and incorporated a new company Mycom-FIL India Private Limited (a joint Venture entity) (JV
the proportion of Mayekawa- 55% and FIL-45%. Sapan Mokan GE;?; Company) on 27th February 2025. As on 31st March 2025 the total paid equity share capital of JV company is Rs1,000.00 lakhs, in
6 The figures for the previous periods/year have been regrouped / rearranged, wherever necessary. The figures for the quarter ended intesim Resokution Professional the proportion of Mayekawa- 55% and FIL- 45%.Considering the above, the Company has prepared its consolidated financial results
31st March 2025 and 31st March 2024 are the balancing figures between the audited figures in respect of full financial year and In the matter of Heney Builders Limited for the quarter and year ended 31st March 2025. Thus, previous period/ year consolidated figures are not given as there was on joint
reviewed year-to-date figures upto the third quarter of the financial year. IBEI Regn. No.: IBENIPAODZIP-NDDG1 5520171810903 venture in those periods.
For and on behalf of Board o, DA AN ancl Binal i Wikt 151 Forand on behalf of Board
Frick Indiia Limited e Nt M o 00 bttt Frick Indiia Limited
Sd/- AFA valid up to 31-Dec-2025 Sdr-
Jasmohan Singh Address and e-mail to be used for correspondence: C- £21, &h Floce, Jasmohan Singh
Date : 27.05.2025 Chairman & Managing Director Date: 27 May 2025 Tower C, [ Plot No. A4, Sactor 82, Nosda, UF -201301 | |pate : 27.05.2025 Chairman & Managing Director
Place: Delhi DIN- 00383412 Place: New Deihi Emaltid: cirp honeybulders@amail.oom | |pjace: Delhi DIN-00383412
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Nl S=ie BT wrsHg u fafacs DECOROUS INVESTMENT AND TRADING COMPANY LTD.
s | FrEteage H2000—14, 2081 e, Sfar—2, T TelwT T, . . . .
LIRAE B “T’ﬂ?_:'nw o e . Yo . g " Regd. Office: R-489, GF-B, New Rajinder Nagar, New Delhi - 110060
3 zéa ; 58, JwuT @R ’ ) —122002 Tel: 9910003638, Email: decorous1982@gmail.com, Website: www.ditco.com
ST U65922HR2016PTCO57984 STATEMENT OF PROFIT & LOSS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2025
TRRTE 1V { R 8(1) et ST (s, In 000’ eftamdeer : 1L.32202RJ1992PLC017750
oy el e ofemafngt @ oftssffem Sy gedfigio men ofmfR e afafog, ooz (2002 Quarter ended Year Ended W W : 3UTH B3, 3m m w OIS, - TToTeaTel, NIT
T 54) T HAEA F AR W SR SR e W R & aifren atfesl @ o o ol Particulars Quarter Preceeding |Corresponding| Current Year | Previous Year * ¢ 3’ 4 ’ E 302021’ ’
"‘:":'lr"" o e I 1 3 R o £ O B e o B 1 e o o ) Ended Quarter Ended | Quarter Ended Ended Ended m S WWW.Sh amtelecom.com
AP St i SRR R = 31032025 | 31122024 | 31.03.2024 | 31.03.2025 | 31.03.2024
ol b ot Wbl bl Bl i B e LB BB IR U o Audited | Un-audited | Audited Audited Audited 'H'lif aﬂ- a-é ﬁ?n-q- -qﬁu-"-;n- BT W‘-"
S =l & w9y At mER R am e mi o i d e B O i e me mqmﬁ-
o Bt it cdh Fovar e B 2 Total Revenue 2,449.85 2,038.01 334985 | 5587.61 5,539.78 31 2025 ?%
i W EA B R i Total Expenses 2,212.02 185279 | 257057 |  4,778.11 3,615.09 : : : w
‘d'."r 1”:““ i e '::L_I TR WY W ARE w1 e W R e Profit before exceptional and (E ol ﬁ' .;Iﬁ XTHAT ST .q\“ﬁ SIEES]] W.)
3l /AT TINER  Fredbemt o S e & el R e & B el A B | owraordinary items and tax 237.83 185.22 779.28 80949 | 1,924.68
o st By, 2000 % FRT 8 % #T OfT A SRS @ AR 13 ST-am ) @ e e Exceptional items 0.00 0.00 0.00 0.00 0.00 NHIST NTHTT
wRE fiw o afi o e § 58 vE . m S aie e o wmien wenr e e R PROFIT BEFORE TAX 237.83 185.22 779.28 809.49 1,924.68 ﬁf‘l@ W‘ﬁ
Fest oo o et v gl e s fiedtemal afte s e o oogern arme v o 8 ;axf.’fﬁensef — 211.00 - 486.19 211.00 486.19 a : a
- e e i R 1) i e - Sy Hmy ek o T r atfi T ™ — rofl 0SS) Trom discontinuin
f_::,_',mi'h' '; '_'rl:l_ﬂ__ﬂﬁﬁifl ;11_:':' 2 i :,1-:1 % ;"r ﬁfﬂ,h i ﬁ.d!ﬁ i 2 operati(ons (;ftertax) ’ 0.00 0.00 0.00 0.00 0.00 fqquor 313112025 | 3312025 |  3/31/2024
IV R N . et L, PP R T W . Profit /(Loss) for the period 26.83 185.22 293.09 598.49 1,438.50 e - - : :
e b 2 B : pe g Other Comprehensive Income 0.00 0.00 0.00 0.00 0.00 1 |q|a 3 3.11 13.86 15.80
WRIE TR W T e N -w W ARl a3 m S ) % Total Comprehensive Income 26.83 185.22 293.09 598.49 1,438.50 - -
Al & e armesnt w1 e areshe fen 2 Earning per Share 0.008 0.054 0.085 0.173 0.417 7 |®x U9 INUdied Al 9 qﬁ P A BT gl a9/ (ET[EI) (44.63) 173.87) (284.12)
FENEAH], ol ﬂ e, i, S A, O ol § o A A STATEMENT OF ASSETS & LIABILITIES AS AT MARCH 31, 2025 —_— _ _ . . : e .
R o S G i R LR L R (Rs. In 000's 3 |®R qd Ud udifesd Hal & U ol qde & e aw / (81) {44.63) (173.87) (280.88)
wrred | we—oepred, Troe M T o i oL i Particulars AS AT 31.3.2025 | AS AT 31.03.2024 - - =
. “h“*"*h“ﬂ ki | *; at L (Audited) (Audited) 4 |9 Ud uaifesd Hal B 9TE B @A &1 fad @M/ (810) {34.07) (183.75) |  {31239)
m "ﬂ -l m:‘ 15‘—"['—“ a0 SSels 3
) 'E,: i e ) Tl A Total non-current assets 33,525.74 33,329.03 5 |3@f B ol AUD I [JART DI 9 (PR UTAN) dAT 31T Ah AT {96.48) (184.81) {320.48)
-l AT
ﬁm e e —mara} P —— Total current assets 491467 4,599.39 (EW LI?'CIICI) q ‘{'IHIICJBC]
A !.3?‘ hm:mn ) ) — OS5 — Total Assets 38,441.00 37,928.42 a1l f i | 1 |
i ian). tma T ,r:.m.,llh TR (= T TE g B H Equityandliabilities' E W 3797 qﬁ 1.?ET-E':| 1.TE? 00 1.127.00
W WE NGOV LI 680 fivarerd ot ). 13-rdoros @ EE; g?;'tysh‘?tre Capital 3??8?-22 3‘;!‘1582-83 : - . o= - 7
ftf08—m—mz4 siifrs o o P e, er tquity 91 192, R INERI W‘W’ ITRfSAT BIeEdy {4.9249.01) [3,929.01 {d, 744, 20
::E““m - " Total equity 38,291.46 37,692.97 _ ( 5P) a8 ! (€:923.01) .’ ]
g R ;T AT aedE EEe e Fer=r T A T Total current liabilities 148.95 235.45 Elﬁ - g.q:lw . SN
il YRR, ¢ SO 1N, TSI R, I ST, IS PT A ot Equity and liabiliies 38,441.00 37,928.42 KIS S ) ®. 10/~ UAD Pl 3 e .
874/ BEq ST WA WY 0as{i—2) oY R S asefa—s) urdl Tse - [zzo WA ) vl G = ROTES: 1 0 EJ:J:I T H:I 1 I:E EM}
il q‘rﬂq{"”ll. F':T “!'"7_;7"" it cl R i G i R L 1.No investor's complaint was received & No complaint pending at the beginning or end of Quarter / S S W : :
AT afft faedin FiEm- Year. 2. a??ﬂgﬁ } 1
fTE 2808 2008 m ST, o1 W EOEL M- ss006aT 2. Results were taken on record by Audit Committee & Board of Directors in meetings held on 27" May | I:EIE{F'I “Ml‘ | IIEEH"
2025 -
e : e, e e grafin ompte syt PP ] [ SheresstandListedatBSE&CSE. feafort :
I Eerceevs's"aﬁys_ Year's | Quarterly figures have been regrouped / rearranged, wherever 1) fa=itd 31 ATE 2025 B GG fHATEl 91 99 & A< gl @) FHier, oraroNierT AfAfa gRT @ T8 9T dovErq Fee Aed
LEERY 5. Paid-up Capital = 34,50,000 equity shares of Rs. 10-=Rs.3.45,00,000- - ERT 27 A 2025 B IMMAMSIA YT GBI H SHABI AFAGH BT AT & | Iad IR DI, HU- & [IARS I@roieradl gR1 FHierd fhar
Flﬁﬁ'&ﬁﬁ w 6. The above is an extract of the the detailed format of Quarterly & Yearly Audited financial results filed with stock %\r
N ) exchanggs Iu/r 33 of SEBI(LODR). Thelfull format ?s available on the website of stock exchanges, BRI )
(v fearen s feaferaret 91 (e st & foy foarer s wwbseindia comand the company s website ww.ditco.n _ 2) SWRId AR, IR gferyfa vd fafe 91 (gdioxor <iicd d adiaxyT sndeadhan) fafmmaed 2015 & faferm 33 & srgureriad
ferar) fafrem, 2016 & q&d) New Delhi 27.05.2025 RajKumar Gupta-WTD & CFO DIN: 00074532 o N . - .
— e = Members are requested to kindly Update their Contact details, Address, PAN, Email, Mobile, etc. for your company’s Clh QTZRZI%l\_J‘ﬁ d U B soldg 31 A 2025 I FHET ﬁl—q'lff gorr 9y & foxig aRumt & aﬁ(‘l U™ dhl TUdh HIXIRI %I Bl gRuTH BT
_ PIHIE fazee yeae fofee & wiset & gord Updates, announcemerits, results, reports, correspondence, etc qul  gT®Y, TId YaEde Bl ddarsel www.bseindia.com T4 (www.nseindia.com) W dAT FHUHl B  JgHISC
;' WE:;Z'—I@W 19/10/2004 (www.shyamtelecom.com) T gl E Tl fofics
3. | dstieRor Tt ol IFRER — TR, feeett %ﬁf&ﬂmq@a%@ww&%aﬂ?@f
4. | WYOe T we "[U45201DL2004PTC130093 1 - U Q T /— AP T
5. | MR TAGR o Uofihd SR YeIH i, afg |THEIT AReR Tel & STIER Uelighd hiaier: Trdafaes < ﬁm
W 2, T @109, UFE &, W R, W 11, S R, e, 3@'“?” fasileh : 27—05—2025
ARA — 110091 [ faé T T mﬂm ﬁéﬁa o ;ﬁé (a5$q zaﬁ ﬁmg '.%Nf W T3 faoel SI3METT : 00027563
TAHEE AW 6 AR 3 Hes: ) 2016 6 ]
224, fefm wforer, dmea FeR 9, Rl wm @, fpareger sepregage ursdc fafdies
T el — 110066 P SRITSTAT3 & eTemef
6. | HINeE TGN & wWay o feamn ary fafa 18 TTE 2025 (3G I Tfd 26 TS 2025 I I §8) uTefde feraeor 2
7. | Fearen GueE ShEe A W 14 Rrder 2025 (T g& 29 &1 frd erefd 18 w9 1| idie SHeR @1 A | AR s L it
2025 ¥ 180 f&) 5 | PrRe e @ e @ fafr 06,/06 /2005
ks el 1 Femmre ttanindia
feraTen TR 1 A iR SR den IBBI dsfe=ol @M IBBI/IPA-002/IP-N00315/ " | P/ dofipa @ _
2017-2018/10903 1 | e veam s [ U25201D12005PTC137256 —ENTEaA P As LY
9. |9€ # 7o~ Usiiehd AT WM YRR T |UAl: €1-54, F2H qa, TS e, T2 fooelt — 110024
T iR e A sapanl0@yahoo.com P e [ = L= - CIN: L74110DL2010PLC210263
T A S AR S | A S S 21, 6T e, s e e (afe ¥ @) 1 3 10n 7 9. e e T 1) Registered Office : H.No. 51, Village Hauz Khas, Delhi-110016
$HA 3T ¢ cirp.concordbuildwell@gmail.com S A S 3%1“ mﬁaﬁ : 224, T e
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SOM DATT FINANCE CORPORATION LIMITED EXTRACT OF THE STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE 4TH QUARTER AND YEAR ENDED 31ST MARCH, 2025
CIN: LES321TS1993PLC 188404 (Rs. in Lacs except Shares & EPS)
Registered Address: 8-2-502/1/4, Ground Floar, JIV| Towers, Road No. 7, Banjara Hills, Hyderabad - 500034, Telangana |
Website: www.semdattin.com : Email: compliancesdfi@gmail com 8t Particulars 3 Months ended | Preceding 3 Months ended Carresponding Year ended Year ended
AN EXTRACT OF THE AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH 2025 No. 15t March, 2025 d1st December 2024 | 3 Months ended 31sl March, 2025 | 31si March, 2024
(Al amounts are in ¥ lakhs, except otherwise stated) in the previous year
- Quarter endad Yaar ended 3t March, 2024 m
Ne. Particulars 31-Mar-25 | 31-Dec-24 | 31-Mar-24 | 31-Mar-25) 31-Mar-24 :
cula P T e TR g P | B T e _ Audited Unaudited Audited Audited Audited =
Sadreibah e o | Total income fram operations 18,765.93 16,0097 16,963,80 £7,548.05 63,665 93
1.| Totalincome frorm Operations (3F204) | (42878) 362 .34 [302.48)] 1.502.05 |
2.| NetProfit! {Loss) fof the pericd (before Tax. Exceptional and/or _ 2 | Net Profit/{Loss) for the period (Defore Ta _
Fadntiimeiy fiis) (450.38)| (511.96) | 301.58] {(581.20)] 1.358.85 | Exceptional and/or Bxiracedinary liems) 539.38 361.19 1,144.12 2356.75 2 019.1A
3, NetProfit! {Loss) for the period before lax (afler Exceplional : = ;
andlor Extraordinary items) (450.38) | (511.88) 30158 | (5B81.89) 1,358.95 3 | Net Frohl/|Loss) bor the penod belare let
4, [ Met Profit/{Loss) for the perlod after tax (after Excepbanal { (after Exceptional anc'or Extraordinary lems) &59.04 376,95 B72.44 2,087 38 1,529 34
andior Extraordinary ilems) (377.89) ) (42BER) 27352 (842247 1.209.73 : : : - - -
&.| Total Comprehensive income for the period 1 : Net Profi'(Loss) for fhe period after Tax (after
[C'?r‘}“'r-'*“ﬁ“@ '?"ﬂfl'” IL'I'?-E-[I'TF’I*' 1';: f{:fim (after tax) and Cher ([Arg.31) [ (428.71) | 27334 | (a42.72) 1.209.56 Excepdional and/or Exfracedinary ltems) 560.69 23710 498.30 1,356.12 1,115.76
Dmpranamsve INCHTE [arier Lo |
6. | Equity Share Capital 100080 100080 | 100080 | 1.000.80( 1.000.80 & | Tolal Comprehansive Income for the penad =
7. | Cdher Equity 197667 | 238005 | 254446 | 197667 254446 {Carmnpeising Profit{Loss) lor the period
_E.‘ Bletworth 207747 | 338085 | 354526 20047 3.54526 | ¢atter Tk and other camgrahensive
8.| Earnings Per Share (of £ 10/-each) {for continuing and income (afer Tax) | 203.39 2370 498.30 1,34B.82 1.0689.87
dscantinued operations } (nof annualised o quarians) i -
-Basici®) (378} {4.28) 274 (542))  12.08 6 : Faid up Equity Share Capital (face walue of d
il id £7o)) @sml 2 Srel  imad  Aeds | R10- each) 1,704.00 1,704.00 1,704.00 1,704.00 1,704.00
100 | Dabtequity ratio (times) 0.0 0.0 0. 1D 00w 0. O t =
11, | Total debls lo lolal assels (Imes) 0.0% 0.0% 0.0 0.0% 0.0x 7 | Reserves excluding Revaluation Resene) L
12. | Nat profit margin (%) Not|  100.4% 75.5% Not| BO.5% | & shown in e Auditad Balance Sheet of
rneaningful meaningful | the: previous year 20.551.61 19.202.79
NOTES: | Giiimie Pir By e Tk #4100 Eackil
1. The above results have been reviewed by the Audit Commitiee and approved by the Board of Directors of Som Datt Finance 1 | I;:d'm"_}"" I-Elr I:L]L'I_’ Share :..f ﬁﬂ:' e
Corporation Limited ("the Company™) at their respactive maetings held on May 28, 2025, and are subjected to audit by the | (Mot Anmuadlsed) (for Cortinuing ana
slatulory avditors | Disconginued operations) (Basic & Diluted)
2. The above |s an exiract of the delalled format of financaal results filed with the Stock Exchange (1., BSE Limiled or BSE ) under Tas . z E
Reguiation 33 of the SEBI {LODR) Regulations, 2015 {as amended). The full format of the financial resutts are available on the | Basic 3,29 1.39 292 792 f.40
wabsites of the BSE [www bseindia.com) and Company's website (www. somdattin.com). m — - G e P
3. Pursuant 1o the No Objection of RBI's letter dated January 25, 2024, and Special Resolution passed by the shareholders by way | Dituted - 3.23 1.38 2492 .82 b4l
of postal ballel on March 14, 2024, the Gompany had applied to Regional Direcior, Morthern Begion, Ministry of Corporate i ) . . :
Affairs, New Delhi, for shifting of Registered Office from ‘National Capital Territory (NCT) of Delni' o the ‘State of Telangana’. Note:- (a) The above is an extract of the detailed format of Audited Financial Results of the Company for the 4th Quarter and
The Company recsived this approval vide Company Apolication no. AATZANTE2M 24 VEDIMR 20243298, and ordar dated g 3 { AL P :
June 24, 2024, Subsaguently, post racelving the nacessary approvais, the Registerad Offics has been shiftsd 1o “B.2-502/17A, Year ended 31st Mamh: 2025, as filed with the Stock Exchanges under Regulation 33 of the $EBI (Listing Obligation and Disclosure
Ground Floor, JIV| Towers, Road No.7. Banjara Hills, Hyderabad, Telangana - 500034" Requirements) Regulations, 2015. The full format of the above Quarterly and Yearly Financial Results are available on the “
4. The figures for the quarter ended March 31, 2025 and March 31, 2024 -are the balancing figures between audited figures in I indi imidi T i
e suatasn e fepimeion S el cboriad b il e s tuaulnrsadi sl Stock Exchange websites (www.nseindia.com and www.bseindia.comjand on the website of the Company (www.libertyshoes.com)
Timancial yaar, which were subject o limited resdew Dy the statubory auditors, = = S =
5. Pursuant to the approval of the Board of Directors al s meeting held on November 05, 2024, the Company i in the process of HEBLERS leap® | Lierlie | GLIDERS | For and on behall of
ralsing equity share capital of up to ¥ 5,000 lakhs by way of a rights issue, In this regard, the Sompany has filed its Draft Letter of | _ i Board of Direclors
Offer with BSE Limited and receied its in-princple approval datad May 20, 2025, 'E} | . | % | 2 [ | For Lihﬂltf Shoes Ltd
romrurie | COOLERS mlm| Profect | ae : —
S LIBERTY — -
Som Datt Finance Corporation Limited i N Shammi Bansal
Bl = 4T s ' i : : :
.. et ke Place: New Delhi www libertyshoesonline,com Executive Director/Whole Time Director =
S Eﬁﬁ%zﬁ fugnlat Subbara ¥ Date: Wednesday, 28th May, 2025 www.libertyshoes.com DIN: 00138792
- . Registered Office: Libertypuram, 13th Milestone, G.T. Karnal Road, Kutail, P0O. Bastara, Dist. Karnal - 132114, Haryana
¥4d gfear fafies Corporate Office: 19th Floor Magnum Global Park Tower - 2 Golf Course Extension Road Gurugram-122011, Haryana
deftgv aratera: 012, %2 v fafeen, 2 anreur 92, 98 faeell 1100m E-mail: investorcare@libertyshoes.com, CIN: L19201HR1986PLC033185 m o
CIN: LS 1509001 S85PLCO2 1390 | F™Te: 011 237165637 If-ﬂ'ﬂt basant indizaf@gmail.com | SEETEE www.basantfinance com m -_Ei]
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